
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 22.09.2022 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble 

              Mr. Naresh Salecha, Member (Technical) 
 

 

For  Judgement 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App (AT)(INS) 

No.264/2021 

(IA NO 564/2021 & 

179/2022) 

V.K. Abdul Rahim  

Vs 

Jasin Jose 

BabuKarukapadath, 

Arya Raghunath 

Jerin Asher Sojan 

 T. Balaji 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

2. Company 

Appeal(AT)(Ins) No 

351/2022 

Champak Industries  

Vs 

 Diamond Engineering Chennai Pvt 
Ltd 

 

Roshan Atiq M  

3. Comp App (AT) (CH) 

No.90/2022 & IA No 

778/2022 

Vaikundarajan Subramanian  

Vs 

 Jagatheesan Muthurajan 

With 

Ramaswamy 

Meyyappan 

Preeti Mohan for 

Caveator 

4. Comp   App (AT) (CH) 

No.91/2022 & IA No 

785,786/2022 

Vaikundarajan Suba Saranya  

Vs 

 Jagatheesan Muthurajan  and 10 Ors 

With 

Subbu Ranga 

Bharathi 

 

5. Comp App (AT)(CH)  

No .92/2022 & IA No 

787,788,789/2022 

S. Vaikundarajan 

 Vs 

 Jegatheseesan Muthurajan 

With 

Johnsy Greeta     

6. Comp App (AT)(CH)  

No .93/2022 & IA No 

790,791/2022 

Vaikundarajan Velumurugan  
Vs 

 Jegatheseesan Muthurajan 

Kingsly Solomon  

7. Comp App (AT)(CH)  

No .94/2022 & IA No 

792,793,794,795/2022 

Sumana Balasamy Kamaraj 
 Vs 

 Jegatheesan Muthurajan 

Elambharathi  

  

        Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 8. Comp App 

(AT)(CH)No.10/ 2021 

M.S.Muralidaran and Arr 

Vs 

 Technology Frontiers India Pvt Ltd 

Mr. K. Gaurav 

Kumar, PCS Mr. 

Alpa Jain, PCS 

R1 Sriram S, PCS For 

R. 3, 4, 5 & 11, P. 

Giridharan R.6, 7 & 10 

Gauri Rasgotra, R.8 

DhanishaGiri, For 

Ranghasayee, R.9 

.Kumarpal Chopra 

 

 

 

 



For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

9. Comp. App 

(AT)(CH)(Ins) No. 

280/2021 

Winlead HK Cable and Wire 

Products Ltd 

Vs 

Velankani Electronics P Ltd 

 

T.M. Naidu & Co. 

S.S. Jayanthi 

 Ajay Kumar 

10. Comp App 

(AT)(CH)(Ins) No. 

327/2021 & IA No. 667 

& 668/2021 

S.N. Plumbing Pvt Ltd 

Vs 

AIGL Properties Ltd 

Anirudh 

Purusothaman 

T.Poornam 

11. Comp App (AT)(Ins) No 

337/2022 & IA No 

758,759/2022 

M.K.Resely & 7 ors  

Vs 

 Union Bank of India & 2 ors 

V.K.Peer Mohamed 

Khan 

NVS & Associates 

For Caveator-R1 

A.G.Sathyanarayana 

for Caveator-R3 

12. Comp App (AT) (CH) 

No. 77 of 2022 & IA No 

725/2022 

Aruppukottai Shri Ramalinga 

Spinners Pvt. Ltd.  

Vs 

 D Senthil Kumar & 9 Ors  

With 

Sri Ram 

Venkatavaradan 

AR.Ramanathan for 

Caveator 

13. Comp App (AT) (CH) 

No. 79 of 2022 & IA No 

728,729/2022 

M/s. Tamilnadu Jai Bharath Mills 

Ltd  

Vs 

 Ramalinga Mills Pvt Ltd 

With 

N.P.Vijaykumar AR.Ramanathan for 

Caveator 

14. Comp App  (AT) (CH) 

No. 81 of 2022 & IA No 

731/2022 

G. Ramaraj  

Vs 

 T. R. Dhinakaran 

With 

Priyadarshini 

Natarajan 

AR.Ramanathan for 

Caveator 

15. Comp App (AT) (CH) 

No. 82 of 2022 & IA No 

732/2022 

D Kothai  

Vs 

 D Senthil Kumar 

With 

Vigneswaran.C AR.Ramanathan for 

Caveator 

16. Comp App (AT) (CH) 

No. 83 of 2022 & IA 

No733/2022 

T R Dhinakaran  

Vs 

 D Senthil kumar 

Gowtham Kumar AR.Ramanathan for 

Caveator 

17. Comp. App 

(AT)(CH)(Ins) 

No.177/2022 & I.A 

No.402/2022 

Ananya Infra Projects Pvt Ltd  

Vs 

Krishna Steels Proprietorship Firm 

Arun Kumar  

18. Comp App 

(AT)(CH)(Ins) No. 

249/2022& IA No. 

527/2022 

Vedagiri Venkat Krishnamurthy 

Vs 

Kakinada Seaports Ltd 

Ananth Merathia  

 

 For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

19. Comp App (AT)(CH)(Ins) 

No. 05/2021& 

I.A.614/2021 

 

 

 

State Bank of India 

Vs 

HackbridgeHewittic&Easun Limited 

 

 

 

 

Rajiv Roy 

Avrojyoti Chatterjee 

JayasreeSaha 

Rachit Ranjan 

Mohammed Farook 

K. Koteswara Rao 

S. VinodhPandiyan 

P. M. Hari Prasat- 

For R1 



20. Comp App (AT)(CH)(Ins) 

No. 52/2021 

KCP Shivraman 

Vs 

Subramaniam Aneetha 

R. Sowmiya 

S. Varshini 

P. Raghunathan 

T.S. Gopalan & Co 

21. Comp. App 

(AT)(CH)(Ins) No. 

317/2021 IA No. 

662/2021 

S. Radhakrishnan  

Vs  

Auromatrix Hotels P Ltd & 2Ors 

A.K. Mylsamy P.S. 

Suman 

Sathiyanarayanan 

R2 Pavithra 

Dayalan R3 R1 

Served 

Copy to:  

  By the order of Hon’ble Member (J) 

(Chennai Bench) 

 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in 

 

For Assistance,         

1. For VC Link – vcnclatchennai5@gmail.com 

 

 

 

http://www.nclat.nic.in/

